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  Heard both the learned counsels. 

 

Learned counsel for the respondents submits 
that the order dated 23.1.2019 has been 
passed by the respondents allowing the 
higher pay scale and grade pay to the 
applicant in compliance of the order of this 
Tribunal.  

 

In view of above, the MA is disposed of with 
a direction to the respondents to implement 
the order dated 23.1.2019 passed by the 
respondents in respect of the applicant within 
two months from the date of receipt of the 
copy of this order and disburse all the 
consequential benefits as per law. 

 

Copy of this order be handed over to both 



the learned counsels. 
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